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see that the outlook of the people
changes and people do not observe
untouchability. But, unfortunately,
the machinery that is there in the
Community Development areas never
bothers about the propagation of un-
touchability. They deliver some
speeches here and there and call some
people and say: “You do not observe
untouchability; you behave well and
so on.” If we go to the same area,
however civilised a Scheduled Caste
person may be, he will not get a cup
of water. If he goes to a mofussil
place, he will never be allowed to
enter a hotel,

How does it happen in these areas?
There is a machinery there and we
are spending a lot of money on them.
There are so many village level
workers and officers and others. It
will be sufficient if untouchability is
removed in at least Community Deve-
lopment areas and NES blocks. Land
alone cannot solve the economic
problem.

They have got their heriditary
industries. They know t{anning and
shoe-making and many other things.
They are experts in making leather
goods. In the Community Develop-
ment aress, these village level
workers can collect statistics about
these people who are cobblers and
know the work of shoe-making and
collect them and bring them under
co-operative societies and give them
some aid and give some raw materials
and advance so that they can earn
more money through the improvement
of their cottage industries. That is
not being done today. I say that
whatever facilities are there in the
Community Development areas, they
are meant for the caste Hindus and
not for the Scheduled Caste people.
1 dare say that it has not directly
helped these people in any way. That
is, apart from any scheme that is
strictly meant for these people, it has
not helped them.

Mr. Deputy-Speaker: Is he trying to
ﬁdnhwnhlnmthunhm?
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Shri Thimmalah: I will finish it

(Interruptions.) ‘I shall resume my
seat,

Mr. Deputy-Speaker;: He promised
to finish within a minute but he has
suddenly sat down. All right.

An Hon. Member: That was before
he saw the time.

Mr. Deputy-Speaker: There is a
paper to be laid on the Table of the
House,

PAPER LAID ON THE TABLE

ReporT OF THE COMMISSIONER YOR
ScarpuLgp CASTES AND SCHEDULED
TRIBES ON HIS VISIT TO RIOT AFFECTED
AREAS OF RAMANATHAPURAM
DistRICT OF MADRAS

Shri Datar: Sir, I beg to lay on the
Table a copy of the Report of the
Commissioner for Scheduled Castes
and Scheduled Tribes on his visit to
the riot affected areas of Ramanatha-
puram District of Madras, as directed
by the Speaker. [Placed in Library.
See No. LT-454/57.]

Shyi Sopavane: Is it corrected?

Mr. Depaty-Speaker: That will be
studied and then it will be Iknown.
We go to the next business.

EDUCATION MINISTERS
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Wt §o wo Swwil (WPIYY) :
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fr o ey dad B2 i § ) oy
wf:i‘u’rqwmm'riﬁqdz
I f§:

“(i) Introduction of universal free
and compulsory education for
children upto the age of
eleven;

(i) constitution of a smaller Joint
body of the representatives
of the Union and State Gov-
ernments in place of the Cen-
tral Advisory Board of Edu-
cation.

(ii8) nationalisation of text-books;
and

(iv) sanction of grants directly
to Hind1 organisations of a
national character for propa-
gation of Hindi in non-Hind:
speaking areas;”

W O ¥ 0F Sede qar Wy
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Nag ot drar A &1 a
g fear § —

Shortage in teaching personnel

The poseibilities of providing
Housing to the teachers to attract
them to the profession may be
explored. Ministry of Works,
Housing and Supply be asked to
examine the question of incorpor-
ating th€é housing programme,
especially for women teachers in
rural areas, as a part of the
housing programme of low paid
employees.

g qd=y 91 |

§ A WA A w39
T AT qE AT FT AR § )
wragaa A g fm e dwifma a
fouw dd 1 W wfw s g
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FCT 98T & | qZ TFSVE W ST F
Y oF qEHG & qFA § 1 AT AR
"™ X ¥ TR AR Q9T 9T S
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I AT Arer Y amefr & ot fedy
feft g Ay A rg ¥ fraT Y
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@ ar ¢ &, e fomely e WY
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@ g | W W AN Y ¥ awA
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2qr forer 9T 1 @ AH 4G e -
o oY e w ow & & AT
ﬁow#ﬁmm%kﬂi

g —

«A deputation of teachers met
Dr. Shrimali on December 12th.,
and he expressed his inability to
help in the matter because the
country was passing through a
financial crisis”,
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Shri Vasadevan Nair (Thiruvella):I
would like to ask one question. I
would like to know whether Govern-
ment has taken any decision in the
question of giving aid to those col-
leges which are run directly by the
State because those colleges are not
helped by the University Grants Com-
mission. .

Shrli Keshava (Bangalore City):
May I ask one very small question?

Mr. Deputy-Speaker: According
to the rules he is not entitled, nor
was the member from the left, because
no previous intimation had been
given. Now that another member has
asked a question, the hon. Member
may also put ane Question.

Syl Keahava: Has the Government
any scheme for transforming the pre-
sent schools into basic schools?
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The Minister of Biate In the Minls-
try of Education and Scientifi
Researchk (Dr, K. L. Shrimall): 1 am
very glad that hon. Members have
raised some of these questions. It
gives me an opportunity to explain to
the House some of the decisions
which were taken at the Education
Ministers' Conference.

The most important item which the
Conference considered was with
regard to compulsory educstion for
the age group to 14. The House has
already approved the Second Five
Year Plan and the estimates and the
targets of the Second Five Year Plan
for the age group 6 to 11 and 11 to
14

At present the position with regard
to the age group 6 to 11 for the whole
country is that about 51 per cent. of
the school-going children are attend-
ing educational institutions, The Plan
had laid a target to raise this num-
ber to 627 per cent Then, with
regard to age group 11 to 14, the
present estimates are, that is, 1955-56
estimates, that 192 per cent of
children are in the educational institu-
tions and the Plan had laid down
22'5 per cent. as target for the age
group 11 to 14.

The Plan was discussed in this
House and it gave its approval. It
was realized even at the time when
the Plan was considered that it was
not possible to realise....

Shri Sinhasan Singh (Gorakhpur):
Are they all India figures?

Pr. K. L. Shrimall: Yes, sll India
figures. It was realised even at that
time when the Plan was discussed
that the directive laid down in the
Constitution cannot be fulfilled. This
is not a very happy thing and I can
assure the House that I am as sorry
as any of the members here because
democracy cannot function effectively
unless we can fulfll this directive of
the Constitution as quickly ss poesi-
ble.
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But, at the same time, we cannot
be completely unaware of our resour-
ces. We have examined all the possi-
bilities and it was found that the
country does not have adequate
resources to fulfil the directive, This
1s a very unpleasant and, at the same
time, hard reality with which, I am
afraid we have to reconcile ourselves.
The country must produce more
wealth in order that we might be
able to make education free and com-
pulsory, as quickly as possible and
fulfil the directives of the Constitu-
tion, which we have laid before us.

Shri Dasappa (Bangalore): We
should provide more for education?

Dr. K. L. Shrimali: If there are
interruptions, it will not be possible
for me to cover the subject in time.

Mr. Deputy-Speaker: There should
be no questions and no statements.

Shri Dasappa: No income without
education.

Dr. K. L. Shrimali: Recently, a
panel of the Planning Commission
went into this question, approached
this question in a realistic manner
and they suggested that by the end
of the Third Five Year Plan, we might
provide free and compulsory educa-
tion for all children between the ages
6 to 11. As far as ages group 1l to
14 1s concerned, it is very difficult to
say when that target may be realised
It may take 10 years or 20 years or
even more. It all depends on the
availability of resources. But it is
quite clear that the targéts that were
laid down in the directive that was
given in the Constitution cannot be
fulfilled, not because the Govern-
ment are not keen to implement it,
but because the Government do not
have adequate resources to fulfil that
directive.

The Education Ministers’ Confer-
ence approached this problem in a
realistic manner and gave general
approval to the recommendation
which was made by the panel of the

18 DECEMBER 1987 Education Minister's 6320

Conference

Planning Commission; that is, attempt
should be made to provide free and
compulsory education to all children
between the age 6 and 11 in courve
of time, provide free and compulsory
education for children between the
ages 11 and 14 and it is difficult to
fix any time limit with regard to the
age group 11 to 14

The second question that was raus-
ed was with regard to university
education. This question with regard
to the provision of a three year degree
course has now been discussed by
various learned bodies and Commis-
sions for several years. For nearly 40
years this question is being debated
in the country. The University Edu-
cation Commussion presided over by
Dr. Radhakrishnan made the same
recommendation. The Mudaliar Com-
mission also made the same recom-
mendation. Government are now
trying to implement the recommenda-
uon which was made by these two
Commissions

Again, here, it is a question of find-
ing suitable resources. The Govern-
ment of India appointed a Committee
under the Chairmanship of Shri Desh-
mukh to go into this question. Shri
Deshmukh has submitted the report
and he has suggested that it is possi-
ble to impiement the recommenda-
tions with regard to the three year
degree course.

The hon. Member asked me as to
the amount that would be required
and Whether the Government will
have the resources to implement this
recommendation. The Deshmukh
Committee has estimated an expendi-
ture of Rs. 15 crores for the intro-
duction of this scheme in all the col-
leges in India during the Second Plan
period. A sum of Rs. 5 crores is fo
be provided by the Ministry of Edu-
cation, Rs, 2§ crores by the Universi-
ty Grants Commission and the balance
of Rs. 7} crores by the State Govern-
ments or by the management of col-
leges. That is how it is proposed to
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implement this scheme of three year
degree course. Again, it will depend
on whether all these funds will be
available. I hope that this question
which is being debated in the country
for such a long time will be imple-
men‘ted and adequate resources will
be available for this purpose. The
Education  Ministers’ Conference
generally approved of the recom-
mendation with regard to the three
year degree course.

With regard to nationalisation of
text books, this item was included in
the agenda because the different
States wanted to exchange their
experiences with regard to this ques-
tion. The various State representa-
tives and State Ministers explained
the practices which existed in their
different States. In Punjab. it was
said that these experiments have been
carried out over thelastfew years and
it is understood that they propose to
create an autonomous body to under-
take the production of textbooks. The
Government of Andhra has recently
taken a decision to nationalise text-
hooks, starting from the primary
standards from 1957-58. The books
at the secondary stage will he taken
up later.

In Kerala, the process started in
1956. Part of the printing work was
formerly being done by the Govern-
ment Press, and part of it by private
persons The Government of Kerala
have now taken a decision tn take
over the entire work of printing the
textbooks. The Government of Kera-
ls  intend organising co-operative
societies in every high school and
sending the required number of text-
books to these schools for distribution
among the primary schools around
them.

In West Bengal textbooks for clas-
ses three and four of the primary
school are prepared by a board
appointed by the Government. Text-
books wunder this system costs the
student about one-third of the cost
under the old system; bevides, the
quality and the get-up of the books
has considerably improved.

18 DECEMBER 1937 Education Minister’s 6322

Conference

In U.P. this experiment has been
tried since 1948 for class five, and is
being extended from class to class.
In Rajasthan also, textbooks have been
nationalised up to class five,

So, Members will see that the
extent of nationalisation has varied
from State to State.

We were told in Bihar 160 books
have been nationaliced, while Assam
has produced only three books. On
the whole, U.P., Bihar, Kerala, Pun-
jab, Madhya Pradesh, Bhopal, Vindh-
ya Pradesh and Jammu and Kashmir
have nationalised textbooks on a fairly
large scale.

In Bombay the State Government
was not very enthusiastic with regard
to nationalisation of textbooks,
because they said they had a different
experience.

The general concensus of opinion
with regard to nationalisation of text-
books was that if it is tried under
proper conditions, it will be in the
interests of both the pupils and the
parents, as better quality books
could be made available at cheap
rates. No firm decision was taken by
the conference with regard to this.
This item was included mainly
because the ministers wanted to
exchange their experiences, and, as I
have said, the experience ot most ot
the State Governments was that
nationalisation of texthooks has pro-
duced better results.

Another question which the hon.
Member had raised was with regard
to the economic conditions of teacliers.
I am in full agreement with the hon.
Member that the economic conditions
of teachers in this country and most
of the countries is bad, and no reforms
in education are possible unless we
increase the salaries of teachers.

The Ministry of Education has taken
some measures. I would not say they
are adequate measures, but again con-
sidering our resources, I think they
are measures which will go a long
way in ameliorating the conditions
of teachers.
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We have written to the State Gov-
ernments—the House will remember
that Education is not a Central sub-
ject, but even then it was realised
that something must be done to
improve the conditions of the teachers
as a whole—to increase the salaries
of teachers, and we saild that we were
prepared to pay fifty per cent. of the
increased expenditure as far as the
primary school teachers were con-
cerned

For secondary school teachers also,
we said we would be prepared to
pay funds on the same basis In fact,
for the secondary teachers we have
gone beyond this, and said that even
if the State Government cannot find
the matching funds, we would be
prepared to release our share.

The House 35 already aware that
the University Grants Commission 1s
already giving grants to the universi-
ties for increasing the salaries of uni-
versity teachers

So, at all levels we have made an
attempt to Increase the salaries of
teachers As I said, I am not satisfied
with the existing scale of salaries,
but we have always to keep in view
the resources which are available to
us

On the one hand, there is a pres-
sure for expansion of education. The
pressure is irvesistible The country
must go forward in its programme of
free and compulsory education. This
programme cannot be stopped and
shbuld not be stopped At the same
time, we have to increase the salaries
of teachers, and with the limited re-
sources that we have at our disposal,
we have to meet both these rival
claims at the same time

Considering the position as it is
before us, I think the Government of
India has done something of which
we can be proud I am glad that
most of the State Governments also
have come forwarq t{o increase the
salaries of the teachers, and they have
taken advantage of this offer.
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Shri 8. M. Banorjee: May I know
which of the States have increased
the salaries?

Mr. Deputy-Speaker: Let these
questions he answered first before
fresh ones are asked.

Shri 8. M. Banerjes: Then the time
may be over.

Dr. K. L. Shrimali: Then, the ques-
tion was raised with regard to short-
age of teachers Again, this is linked
up with the general economic situa-
tion. As we improve the salaries of
teachers, we are bound to get more
teachers, not only in quantity, but of
better quality. So, this 1z linked up,
and the Ministry of Education is
already aware of this problem and is
making an effort to solve it

Another hon Member raised the
question as to what we are doing with
regard to nationalisation of local hoard
schools and provincialising the insti-
tutions Some of the State Govern-
ments have already taken certain
steps It is really the responsibility
of the State Governments. I would
say the same thing about nationalisa-
tion of schools also It 1s not possible
for the Central Government to five a
directive to the State Governments in
this matter This is a matter which
entirely liles within the sphere of the
State Governments.

With regard to giving aid to col-
leges, I have already stated that if the
scheme suggested by the Deshmukh
Committee materialises, then we shall
be able to release grants to the afliat-
ed colleges also

Now, I come to Hindl propagation.
Did the hon. Member ask me with
regard to Hindi-speaking aress or
non-Hindi-speaking areas?

Shri Jagdish Awasthi: About non-
Hindi-speaking areas.

Dr. K. L. Shrimali: We had issued
a pamphlet in regard to this subject,
and that pamphlet is available in the
Library. I would not take up the
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time of the House by giving details,
because all the steps that the Minis-
try hasg taken with regard to the
translation of technical words, pre-
paration of dictionaries, releasing of
grants to the non-Hindi-speaking
States for propagation of Hindi, pre-
paration of text-books etc, are
described in that pamphlet, and I shall
be very glad to give mare information
to the hon. Member if he is interested
in this subject.

The last question was whether Gov-
ernment have any scheme......

gShrl Jagdish Awasthi: What steps
Government have taken to remove
illiteracy.

pr. K. L. Shrimali: ... for the
transformation or conversion of ele-
mentary schools into basic schools.
The House is already aware that the
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Government of Indla have accepted
basic education as the pattern ot
national education, and we are giving
grants to the State Governments for
converting all schools into basic
schools. We hope that in. course of
time, all the schools will be converted
into basic schools, and there will be
one single pattern as far as the edu-
cation of the people and the masses
is concerned.

1 think I have covered most of the
ponts raised by hon. Members.

ghri 8. M. Banerjec: May I know.

Mr. Deputy-Speaker: Now, the
House will stand adjourned and meet
again at 11 A, M. tomorrow.

18.38 hra.

The Lok Sabho then adjourned it
Eleven of the Clock on Thursday, the
19th December, 1857.





